252 Written Answers to [RAJYA SABHA] Unstarred Questions

1 2 3
Thailand 470 167
China 456 254
Bhutan 207 66
Sri Lanka 190 63
Indonesia 141 43
Vietnam 140 49
Philippines 101 40
India 61 16
Pakistan 37 10
Nepal 27 8
Bangladesh 13 5

Source: WHO Global Health Expenditure Data base (WHO GHED) (accessed on 1st February, 2018).
ATRs on curbing milk adulteration

430. SHRI CHUNIBHAI KANJIBHAI GOHEL: Will the Minister of HEALTH
AND FAMILY WELFARE be pleased to state:

(a) whether Food Safety and Standards Authority of India (FSSAI) has sought
Action Taken Reports from all State Governments in terms of the direction given
by the Supreme Court on August, 2016 to curb milk adulteration activities in the
country;

(b) if so, details thercof, State-wise;

(c) if not, the specific reasons therefor and by when such reports would be
ensured from all State Governments; and

(d) the number of cases of milk adulteration registered in the country during last
three years along with the specific updated status of punitive action taken thercon
as per Hon'ble Supreme Court direction, State-wise?

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI ASHWINI KUMAR CHOUBEY): (a) to (¢) In compliance of orders
of the Hon’ble Supreme Court of India dated 05.08.2016 in the case Writ Petition
(Civil) No.159 of 2012 titled ‘Swami Achyutanand Tirth and Ors. vs. Union of India
and Others pertaining to checking the menace of adulterated milk, the Food Safety
and Standards Authority of India (FSSAI) has advised States/Union Territories (UTs)
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to comply with the directions of Hon’ble Supreme Court of India. In response, nine
States/UTs viz. Nagaland, Uttar Pradesh, Karnataka, Gujarat, Uttarakhand, Arunachal
Pradesh, Assam, Dadra and Nagar Heveli and Tamil Nadu have so far submitted
their Action Taken Report (ATR) on the orders of Hon’ble Supreme Court of India
to FSSAL

To look into the issue of milk adulteration, State/District level Steering Committee
has been constituted in some States such as Uttar Pradesh, Assam, Karnataka. Further,
States/UTs have instructed their officers to ensure the effective enforcement and
implementation of the Food Safety and Standards Act, 2006 and Rules and Regulations
made thereunder and to conduct Information Education and Communication (IEC)

activities about milk adulteration etc.

(d) As per the information available from State/UT Governments, the details of
samples of milk collected, tested, found not conforming and action taken during last
three years are given in Statement-I, 1T and IIL



Statement-1

Annual Public Laboratory Testing Report for Milk for the year 2014-15

State Total No.  No. of No. of Samples No. of Cases Launched No. of Convictions/Penalties
of Samples  Samples found Adult Criminal Civil Convictions Penalties No. Penalties Amount
Received  Analyzed and Misbranded

1 2 3 4 5 6 7 8 9

Andhra Pradesh 271 271 25 6 4 177000

Arunachal Pradesh 27 21 4 4 2

Assam 94 94 17 6 5 2

Bihar 33 12

Chandigarh 13 13 2 2

Chbhattisgarh 95 95 37

Daman and Diu Samples are analyzed at Public Food Laboratory, Gujarat

Goa 34 28

Gujarat 1110 1117 97 0 51 2 18 244000

Himachal Pradesh 42 37 39 3 1 1000

Jammu and Kashmir 165 173 54 57 42 233100

Jharkhand 22 17 1 1 1
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Karnataka 287 279 40

Kerala 100 96 4

Madhya 983 948 282 21 170 58 58

Maharashtra 2024 1620 421 22 103 33 1034000
Meghalaya 1 1

Nagaland 1 1

Odisha 72 72 15

Puducherry 50 50

Punjab 1350 1329 434 250 18

Tamil Nadu 165 158 36 1 28 26 472500
Telangana 57 57 6 6 3 25000
Tripura 8 Nil Nil Nil Nil Nil Nil Nil
Uttarakhand 207 160 45

Torar 7211 6649 1559 307 434 185 78 2186600

Source: States/UTs.
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Statement-11

Annual Public Laboratory Testing Report for Milk for the year 2015-16

State Total No.  No. of No. of Samples No. of Cases Launched No. of Convictions/Penalties
of Samples  Samples found Adult Criminal Civil Convictions Penalties No. Penalties Amount
Received  Analyzed and Misbranded

1 2 3 4 5 6 7 8 9

Andaman and Nicobar 9 9 4 0 0 0 0

Islands

Andhra Pradesh 205 205 22 1 7 5 48500

Arunachal Pradesh 21 21 1 1 0 1 2000

Bihar 7 6 0

Chandigarh 18 18 3 3 500000

Chbhattisgarh 15 15 2

Dadra and Nagar Haveli 2 2 0

Daman and Diu 7 7 0

Goa 22 24 0

Gujarat 925 916 80 60 38 205 823156

Haryana 160 160 21 28 11 222000
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Himachal Pradesh 15 21 7 2 1 5000
Jammu and Kashmir 118 99 43 49 25 219700
Kerala 45 44 3

Madhya Pradesh 726 725 144 11 120 61 100 2878000
Maharashtra 1203 1171 285 32 80 9 68 1503050
Meghalaya 10 7 5

Odisha 14 14 5 0

Puducherry 58 58 0

Punjab 1717 1220 389 32 295 5 101

Tamil Nadu 110 106 34 16 9 9 63000
Uttar Pradesh 3459 2787 1515 57 1224 397 763 21070200
TotaL 8866 7635 2563 133 1885 545 1263 27334606

Source: States/UTs.
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Statement-I111

Annual Public Laboratory Testing Report for Milk for the year 2016-17
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State Total No.  No. of No. of Samples No. of Cases Launched No. of Convictions/Penalties

of Samples Samples  found Adult. Criminal Civil Convictions Penalties No. Penalties Amount

Received  Analyzed and Misbranded

Arunachal Pradesh 15 15
Assam 57 57 21 5
Chandigarh 4 4 1 1 T 15000
Delhi 8 8 1
Goa 89 102 2
Haryana 147 147 43 2 27 6 T 55100
Himachal Pradesh 21 18 2 1 3 30000
Madhya Pradesh 563 524 86 14 66 33 67 3 347500
Manipur 24 24 0
Puducherry 73 73 55
Pumjab 1000 999 199 5 243 T 52602
Tamil Nadu 181 152 56 0 51 35 38 T 309500
ToraL 2182 2123 466 21 393 68 112 T 809702

Source: States/UTs.

suoLsangy paiivisiuy)



